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RAJYA SABHA

Saturday, 10th May 1958

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

STATEMENT RE STARRED QUES-
TION No. 373 ANSWERED ON THE
11TH DECEMBER, 1957

TRUSTS CREATED BY THE NIZAM

THE DEPUTY MINISTER op FINANCE
(SHRI B. R. BHAGAT): With your permission,
Sir, I propose, to refer to the answer given by
me on the floor of this House on the 11th
December, 1957, in reply to supple-mentaries
to Starred Question No. 373 by Dr. R. B.
Gour regarding investment of money from the
Nizam's Trusts Funds.

In reply to supplementary question by hon.
Shri V. K. Dhage who had asked "Are there
about four trusts that have been created by the
Nizam of the value of Rs. 5 crores each" I had
stated that "The trusts are, I think, not four,
but more than four. I think they are about
eight trusts". I have looked into the matter
further and find that the trusts created by the
Nizam are 28 in all and of these only one is
for an amount exceeding Rs. 5 crores.

NOMINATION TO HINDI SHIKSHA
SAMITI
MR. CHAIRMAN: 1 have to inform

Members that I have re-nominated Shri
Maithilisharan Gupta to be a Member of the
Hindi Shiksha Samiti.

NOMINATION OF COMMITTEE ON
PETITIONS

MR. CHAIRMAN: Under sub-rule (1) of
rule 110 of the Rules of Proce-
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dure and Conduct of Business in the Rajya
Sabha, I hereby nominate a new Committee
on Petitions consisting of the following
Members: —

Dr. W. S. Barlingay,

Shri Har Prasad Saksena

Shrimati T. Nallamuthu Ramamurti

Dr. P. J. Thomas

Shri Harihar Patel.

Under sub-rule (1) of rule 111 of the said
Rules, I appoint Dr. W. S. Barlingay to be the
Chairman of the Committee.

NOMINATION OF COMMITTEE ON
RULES

MR. CHAIRMAN: Under sub-rule (1) of
Rule 183 of the Rules of Procedure and
Conduct of Business in the Rajya Sabha, I
hereby nominate a new Committee on Rules
consisting of the following Members: —

Shri S. V. Krishnamoorthy Rao
Dr. H. N. Kunzru

Dr. Shrimati Seeta Parmanand
Shri K. Madhava Menon

Shri Jai Narain Vyas

Shri Gopikrishna Vijaivargiya'
Pandit S. S. N. Tankha

Shri P. S. Rajagopal Naidu
Shri P. D. Himatsingka

Shri B. K. P. Sinha

Shri T. R. Deogirikar

Shri J. V. K. Vallabharao

Dr. Atindra Nath Bose
Shrimati Jahanara Jaipal Singh.

NOMINATION OF HOUSE COM-
MITTEE

MR. CHAIRMAN: I hereby nominate a
new House Committee consisting of the
following Members for the period
commencing on the 22nd May, 1958 ending
on the 21st May, 1959: —



